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L L ha:rman 26279 December 2019
: _‘Dr Shankar Vlshwanath ; | Member | “26 27-28 December, 2019
| Shri. Sudhir YashwantGhate [ Member |  26-27-28 December, 2019
| Dr.RajeshB.Biniwale [ Member |  26-27-28 December, 2019 |
| Shri. PradfﬁpkumarP JOShi | Member | = 2627-28 December, 2019 |
| Shri. Ajay Dhumal ; ‘ Member  26-27-28 December, 2019 |
| Dr.RameshChillawar [ Member |  27-28 December, 2019 |
| Shri.Dattatray ° rho‘rat | Member _ 26-27-28 December, 2019 |
| Shri. JeyS Thakur B e . ‘}Secr'Ctai‘y | 26-27-28 December, 2019 |

_The fol llowing members were present. e
~ Chairman welcomed the members to the 100" SEAC m Meetmg.“ :
‘Blscussmn Points:
- The minutes of the earlier meetmg were confirmed.
Agenda Items were taken up for cons:deratlon

*xxw** )

. PP had submltted apphcatlon for prior. Envxronmental clearance for total plot area of 16969 91 m2,
~ FSI area of 25548.85 m2, Non FSI area of 9815.76 m2 and total BUA of 35364 61 m2. PP has ]
i camed out constructlon work of 18500 m2 tlll date. c

k The bulldlng confi guratlon of the proposal isas below

Building A : G+10 (43.8 m)
Building B : B+G+10 432 m)

The case was dlscussed on the b351s of the documents subm;tted and presentatlon made by the‘

- proponent. All issues relating to environment, mciudmg air, water, land, soil, ecology, blodwer51ty 3
; and social aspects were exammed The proposal is appralsed as category 8(a)B2

,Durmg dlscussxon followmg pomts emerged

1) There is no existing storm water drain and PP mformed that the work will be undertaken soon
by the Corporatxon PP shall not occupy the project till the same is completed o ‘
2) PPto obtain and submit following NOC’s: (a) CFO NOC, (b) Water supply Wlth quantity, (c)
- Drainage NOC. (d) sohd waste / e-waste management (e) biO medical waste management (®

Garden NOC :

SEAC deczded fo recommend the proposal for prior envzronmental Clearance, sulz]ect fo PP

complymg with the above condztzons .




t area of: 1 45000,09 m2,

486m2.

PP had submlttedf plicatic
‘ FSI area of22 03 3.44 m2, N

~ 'ciub Hous kG+1 |
o _Maxamu ,helght of the Bulldmg 39 95 m :

. kThe case was dlscussed on the bams of the documents submltted and presentatlon made by the ;
- proponent. All issues relatmg to environment, mcludmg air, water, land, soil, ecology, blodlversny* :
and soc1al aspeets were exammed The proposa! is appralsed as category S(a)BZ -

‘k ?"Durmg constructlon phase, total water requlrement is expected to be. 35 5 m3/day whxeh wdi be met -
_k‘by leparl Chmciawad Mummpai Corporatlon e . t t o

During operatxonal phase total water demand of the project is expected to be 268 m3/’day and the
- same will be met by the Pimpari. ‘Chinchwad Mumeipal Corporation & Recycled Water. Wastewater:
: fgenerated 228 m3/day) uses will be treated in STP of adequate capamty meeting the prevaient ;
prescrlbed norms. t t

iAbout 936 kg/d solid waste w111 be generated \ the proje

| . The biode ‘kadable?‘ ‘aste (559 5 kg/day) -
L wﬂl be processed in O WC and the non—biodegradabl waste generated;(376.~ -

g/day)
The total power reqmrement durmg constructlon phase is 45 KW and wﬂl be met from MSEDCL‘and:

: :total power requirement (Max demand load) during ope rat;on phase is 1775 KW and wﬂl tbe mett ‘
‘ fmm MSEDCL o :

: RG area proposed will be 1144 m?2 with total no. of trees after development would be 175 numbers .

The proposal was dlscussed prewously in 96ﬁl SEAC—3 meetmg, ‘wherein it was deferred for certam
‘ comphance ‘The case was: dlscussed on the basis of the documents submitted and presentation made

by the proponent. All issues relating to environment, mcludmg air, water, land, soil, ecology,

blodiversny and social aspects were exammed The proposai is appralsed as category 8(a)B2 '

‘PP has satzsfactorzly complzed wzth the poznts razsed in 96"’ meetmg of SEAC 3 G o

= SEAC deczded to rec the proposal for prior envzronmental Clearance o

CkkaEEE
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' PP had submrtted apphcatron for‘prlor Env1ronmental clearance for total plot area of 32100.‘00 m2

FSI area of47052 91 m2, Non FSI area of664l9 18 m2 and total BUA ofl l3 472 09 m2

The bulldmg conf iguration of the proposal is as below:

‘BuzldmgA B,C,D,EF and G : B+2P+Po+l5(50 m)

Buildinh H: LP+GP+11 (50 m)

Buil ngJ(Bungalow 11, 12, J3, 4 and JS) G+l
Comm Bldg.: P+2 :

Club House G+l :

Other detarls of the proposal areas below ,
Total Water Requrrement 651.47 KLD will be met by PCMC.

Operation phase

Domestic water : 413.05 KLD

Flushing. water : 217 42 KLD
Landscape water : 21. 00 KLD
Total Water Requrrement 651.47KLD
Recycled water 238 42 KLD

Waste water generated will be treated in STP and wrll be used for ﬂushmg and gardemng

Total sewage generation: 584 KLD

Total recycle water generation: 238.42 KLD

~ Total recycle water used for flushing: 217. 42 KLD
- Total recycle water used for gardenmg 21 KLD

The detarls of STP and its workrng are provrded below:

«STP capacity and number

Residential Burldlngs 1 No of 540 KLD Capac;ty & 1 Noof 50 KLD capacrty for MHADA
. Technology used: MBBR (Movmg Bed Biofilm Reactor)
Quantrty of wastewater generatron per: day S 84 KLD

The pro;ect proposed mtemal storm water network & rainwater harvesting through

recharge prts 8 numbers of recharge pits are proposed with 2 m x 2 m x 3 m Depth.

Total RG area 3910 06 m2 PP has proposed plantatron of 402 nos. of natrve fruit bearmg trees.
Total Parkmg area 31 028 58 m2 - ‘

Total Power requlrement Maxnnum Demand 3260 00 kW Connected Load 5963.00 kW

DG set lNo X 380KVA 1No. X 400KVA lNo X 125KVA 1 No. X lSKVA w111 be used only in
case of power farlure ‘

Total quantrty of Excavatron 21025.92 m3.

About 2419 kg/d solid waste wrll be generated in the project. The brodegradable waste (1448 kg/day)
- will be processed in OWC and the non-biodegradable waste generated (971 kg/day). .
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 Minutes of 1‘(}0"“SEAC 3 meetm‘ \scheduied on 26-27-28 December, 2019 at MITCON, Shivajinagar, Pune

The case was dlscussed on the ‘basis of the documents submatted and presentatxon made by the :
proponent All lssues relating to environment, mcludmg air, water, land soil, ecology, blodwersny .
: *and soclal aspects were € ammed The proposal Is. appralsed as category 8(a)B2 c o

Durmg dlscussmn foliowmg pomts emerged
1p P to submlt detalls of UGT

-SEAC deczded to recgmmend the proposal for prior. envzronmem‘al Cleamnce sub]ect to PP‘
complymg wzth the above condltzons ~ :

k******c




PP had submltted pp ;atton for prtor Enwronmenta] clearance for tota] plot area of o, 600 OO m2, F SI
area of 14, 341 28 m2 N n‘FS] area 0f25 ,331.85 m2 and total BUA 0f39,673.13 m2.. L n

:The burldmg conﬁguratlon of the proposat is as be]ow
. ‘Other detaﬂs o:f the proposal are as below
: RG area in ground 634 78 m2
2 wheeiers parking: 51‘8; i
4 wheelers parking : 131
L Cycles parkmg 506
o Water requrrement Durmg Constructton Phase

o From Potable Tanker water: 3 CMD (For workers) :
- From Water T nkers: 10— 20 CMD (Bependmg on constructton actmty)

; Water requtrement du rmg Operatron phase

- Domestic: 119 CMD From PCMC
Flushing 58 CMD -Treated sewage from STP

) Gardenmg 6 CMD- Treated sewage from ST P

- Sewage Generatlon -
~ Constructron Phase: 2 CMD
z Operatlon Phase 159 CMD k

k Treatment in STP and reuse of treated sewage (ava11ab1e for recychng 159 CMD) for flushing: 58 e
- CMD and gardening: 6 m3/day. Excess treated sewage (95 CMD) will be dlsposed to mumctpal sewer i
e lme The dried sludge wrll be used as manure. ;

‘About 597 kg/d sohd waste wrl] be generated in the pro_]ect The biodegradable waste (364 kg/day)
will be processed in OWC and the non-btodegradab]e waste generated (233 kg/day) ~ .

Power Requlrement - o : ;
: Durmg Construction Phase - Demand Load 75 KW D G Sets: 1 No of 82. 5 KVA B
~ During Operattonal Phase — Connected load-: 1408 KW, Max1mum demand 766 KW Number and .
_capacity of the DG sets : 1 No. of DG sets of 320 kVA ‘ . ~

2 Nos of Transfermers havmg 630 kVA capac;ty each

i i‘The case was discussed on the basrs of the documents submltted and presentatlon made by the k
‘proponent All i issues relatmg to environment, mcludmg air, water, land, soil, ecology, btodiversﬁy o
: and socral aspects were exammed The proposal is appralsed as category 8(a)B2 : .

: PP has satzsfactorzly comphed wzth the pozm‘s razsed in 96 meetmg of SEAC 3

SEAC deczded to recommend the proposal for przor envzronmental Clearance
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. kautes of 100"‘ SEAC3 meetm‘ kscheduled on 26 ;;27’28 Decemher 2019 at MlTCONk‘kShwa kma ar Pune :

PP had submxtted applic: , ‘r*EnVlronmental clearance amendment in prewo ; ;C for total ,
- plot area of 404497 m2 FSI area of 687645 m2 Non FSI area of 639882 m2 an ~total BUA of
‘ 1327527 m2. =

 The Commlttee noted that the proposed mtegrated townshlp has been granted EC v1de EC ietterk ;
‘SEIAA—EC-GOOOOOM% dt. 26 03.2019. Out of the said larger pm]ect one sector R7 has undergone
~ changes in layout. PP clalmed that the entire ['SI and non-FSI for the townshlp remains same and the

- ;pmposed pmject 15 roarmngement of FSI and non FSI in pamcular sector wnhm townshxp‘ ~

The Commltte@ aiso noted the mmutes of 179“’ meetmg of SE!AA for such smn!ar pro;ects as below

“PP stated that he had obtamed Enwronment (,learance (EC) for entzre layout undel T ownsth
; ~Development There. are parcels in the land under reference Now one parcel is sold to anothez
o eowneiforwhzch ECzssonght : E ' : .

. It was dzscussed that large scale T ownshtp pr0jects whzck requzre an EIA 0 rece an EC are
o undel gozng minor amendments at cluster/sector level due to changtng rules deszgn changes etc. :

~ For every such amendment dozng a ﬁdl El4 is cumbersome and tzme consummg, delaytng the
execatzon of townsth pr0]ects o ; . :

o Itis also noted that these pro;ects sanctzoned nnder the Integrated Townsth Polzcy f (I T P) of .
 Government of Maharashtra, cannot subdivide the said sector/cluster and apply for a fr
 Further, even if the entire T ownsth has a valtd EC under RERA, sector/cl uster development pro;ects
are regzstered due to time. constramts put on the prOJect byl RERA e ; L

; RERA regzstratzon makes it mandatory 10 take an Amended E Con : for a minor chan em the pro;ect :
; conf iguration, althou hﬁ:the total bzalt—up area and plot are_ for ff ject ar ‘

In lteu of 1 the above it is also noted that separate sector/claster cannot apply for a separate EC since
‘EIA Notification 2006 does not ‘have a legal provzszon to grant sectorial EC for sectors wzthzn a
larger project that has a valtd EC. o : .

Conszdertng the above poznts SEIAA directs the PP ) apply for Amendment of EC for T ownsth
projects (under category 8b) Scrutzny of such pro;ects Should be done on the baszs of dzrectzves gzven o
obelow:
1. For Amendment of EIA of large prOJects itis deczded that the SEAC should scrutzntze only the sazd o
amendment for. that partzcular sector / cluster if the EC has been recezved for. the enttre pro;ect and
 the EC is valid. :
2. Fresh TOR should not be gwen for such amendment of EC pro;ects zf the EC s valzd for the larger' .
o pro;ect and the buzlt up area and plot area remain the same, only sector/cluster level changes are -
‘ bezng done. .
3. For amendment in EC for a partzcular sector wzthzn the larger townsth prOJect Amended EC wzll :
 be issued ONLY to the same Pr0]ect Proponent who is an applzcant for the larger layout /. prOJect Jor
which EC is granted and valid.
4. Each sector within the larger townsth should not. exceed 150,000 sq m buzlt up area (FSI+ Non
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kautes of 100"‘ SEAC 3 meetm k‘ schedulcd on 26—27-28 December 2019 atkMITCON kShlva ;

5. If any expanszon is a’one to the ortgznal Iownshlp such as mcrease/change in buz]t up area, .
‘mcrease/decrease in plot area and change in footprznts etc. a fresh EIA applzcatzon is to be made  for
the entzre pm]ect and will be treated as an Expanszon Proyect ‘ e

‘The case was dlscussed on the ba51s of the documents submltted and presentatlon made by the
proponent All issues relatmg o env1ronment mcludmg air, water, land, soil, ecology, blodlversxty L
E and soc1ai aspects were exammed The proposal is appraxsed as category 8(b) ~

Durmg dlscusswn followmg pomts emerge d

- PP to subm;t approvai from compe ‘ authonty fox the pxoposed mu!tmwrage car parkmg
~ 2) PPtosub it fire tender movement and cross sections each building.
3) PP to submit parkmg statement show ng total number of parkmg;reqmred and proposed as per
DCR / Town Planning norms with adequate area per car as per norms. :
1) PP to submit details and drawings of internal storm water up to final disposal point.
'5) PP to submi phase wise pmgram ne for proposed construction with mxtagaﬂon measures
~ taken to avold mconvemence to existing / nearby occupants - :

. 8) "PP‘to’ obtam and submit foiiowmg NOC’s (a) CE O NOC (b) Water supply with quantlty, (c}‘
; :Dramage NOC. (d) solid waste / e-waste management (e) Garden / Tree cuttmg NOC. s
9 ’PP to submxt detalls of UGT L

PP requested jfor t1me to comply with the observatlons made in 179‘}‘ meetmg of SEIAA The
Committee decid d o appralse the proposa] afresh after subm1551on of the comphance by PP The -

proposa] Was ,
; ETE 1 T

. Chairman, SEAC3




‘PP;had submitted apphcatlon for prler Envnemnental clearance amendment in prevmus EC‘for totalh : 5
~ plo, area‘of 404497 m2 FSI area of 68 45 m2, Non FSI area of 639882 m2 and teta] BUA of ?
: 1327527 m2 L . e i . : e

The Commlttee noted that the proposed mtegrated townsth has been granted EC v1de EC letter ;
~SEIAA—EC—0000001426 dt. 26.03.2019. Out of the said larger pm]ect one sector R§ has undergone o

- changes in layout PP claimed that the entire FSI and non-FSI for the township remains same and the
‘ proposed progect is rearrangement of FS ’and non—FSIr in pamcular secter within 'township ‘

The Commlttee also noted the mmutes of 179th meetmg of SEIAA for such snmlar projects as below

“PP stated that he had obtamed Envzronment Clearance (EC) for entzre layout under T ownsth
Deveiopment There are parcels in the Zand under reference Now one parcel is sold to anothet
owner for whzch EC is seught ~ ~ . » L i L

. it was dzscussed that Iarge scale T ewnsth pro;ects whtch requzre an EIA to receive an EC are
; ‘undergomg minor amendments at eluster/sector Zevel due to changtng rules deszgn changes ete. .

k For every such amendment domg a juli EZA is cumbersome and tzme consumzng, delaymg the‘
executzon of townsth prO]ects : i : :

k Itis also notea’ that these pro;ects sanctzoned una’er the;]ntegrated Ownsth Polzcy (ITP) 5 f‘ . :
ocnn I apply for afresh EC. |

Fi urther even 1fi~thf ntire T ownsth has a valzd EC, under RERA sector/cluster development pro;ects -
: are regtstered due to time constramts put on the pm]ect by RERA o ‘

: RERA regzstratzon makes it mandatory 10 take an Amended EC even for a minor change in the prOJect
conf guratzon although the total buzlt—up area and plot area for the pro;ect are not changed :

In lzeu of the above it is also noted that separate sectar/cluster cannot apply fora separate EC since
EIA Notification 2006 does not have a legal provision to grant sectorzal EC for sectors within a
larger project that has a valid EC.

Conszderzng the above points, SEMA directs the PP to apply for Amendment of EC for T ownsth
projects (i under category 8b). Scruttny of such pro;ects should be done on the baszs of directives given
below: :
1. For Amendment of EIA of large pro;ects itis deczded that the SEAC should scrutinize only the said
amendment for that partzculai sector / cluster if the EC has been recetved for the enttre pm]ect and
the EC is valid. E
2. Fresh TOR should not be gzven for such amendment of EC pro;ects zf the EC is valzd for the larger ;
pr0]ect and. the built up area and plot area remain the same, only sector/cluster level changes are
- being done.
3. For amendment in EC for a partzcular sector wzthzn the larger townsth project, Amended EC wzl[
be issued ONLY to the same Project Proponent who is an appltcant for the larger Zayo ut/ praject for
which EC is granted and valid. ;
A4 Each sector wzthzn the larger townshtp should not exceed 150, 000 sq m butlt up area (FSI+ Non
FSD. ; "
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: kautes of 100“‘ SEAC 3 meetm scheduled yon 26-27-28 Dcccmbcr\ 2019 at M!TCON iShlVﬂ inaga

5. ]f any expanszon is done to the orzgmal townsth such as mcrease/change in buzlt up area, ok
mcrease/decrease in plot area and change in footprints etc. a ﬁesh E]A applzcatzon is to be made for ‘
the entzre pm]ect and szZ be treated asan Expanszon PrOJect ~

PP requested for time to compiy w1th the observatlons made in 179"’ meetmg of SEIAA The‘
Committee decided to appralse the proposal afresh after submxssmn of the comphance by PP The
proposal was deferred. i - L :

kKR E

 Secretary, SEAC-3

e o




PP had submltted application for prior E onmental clearance for total plot are f > 12022 00 m2 _

k ‘FSI area of21475 73 m2 Non FSI area of31635 08 m2 and total BUA 0f53110 81 m2
~ The bulldmg conf guratlon of the proposal is as below
~ WingA,B,C,D,E, F and G: G+P+12
2 Club Houses G+l ‘

- The case was dlscussed on the ba515 of the: documents submxtted and presentation made by the

~ proponent. All issues relatmg to environment, including air, water, land, soil, ecology, blodlversny

and social aspects were examined. The proposal is appraised as category 8(a)b2.
~ Durmg dlscussmn followmg points emerged

) PP to demgn STP as per prevallmg norms. PP 10 subrmt demgn details of the same along w1th
: ‘ ate zonatlon mstead of chlormatlon for dlsmfectlon purpose

~ 3) PP to submit details

4) PP to obtain and. submx

‘ Dramage NOC ~

5) PPto submit detaiis of RG area calculauons mdlcatmg area a for ciub house -

6) PP to submit survival report of ex;stmg trees. PP to submxt plantation plan 1ncorporatmg local
o natlve frult beanng trees - ~ : ;

kPP e’quested for tlme to submzt the mformatzon sougkt aﬁer delzberanons commzttee asked PP to
comply with the observatzons and submzt znformatzon to the committee for further dzscusszon and
~ conszderatzon of S SEAC

****** :

Secreta ,SEAC—3 o . Chanman,SEAC3 e
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o Mmuteskof 100"‘ SEAC 3 meetm’ : scheduled onk 26-27 28 Decembcrl()l.‘) atMITCON Sh \

: PP had subrmtted application for prior E; 1ronmental clearance
area of 40918 03 m2, Non FSI area of 15902 08 m2 and total BUA of 5

- The burldmg conf guratlon of the proposal isas below
IT Burldmg (Existing) Phase 1 : LG+G+3
Proposed Phase 1l one: buﬂdmg S+G+3

‘ The case was dlscussed on the basrs of the documents submrtted and presentatlon made by theg: -
Jels ‘ ‘Ali issues reiatmg to envrronment including air, ‘water, land, soil, ecology, b:edwersrty» :
and socral aspects were exammed The proposal is apprarsed as category 8(a)B2

Durmg d:scusswn followmg pomts emerged'

4 {PP to submrt detarls of waste water treatment durmg constructlon phase e
D) ‘PP to subm1t environment momtormg plan for phase II :
‘ ‘subrmt detarls of STP ;

; 9) PP to submlt detarls of Envrronmental Management Plan
~ 10) PP to submit co- ordmated master layout superrmposmg al
- 11) PP to submit details of UG L
5‘12) PP to obtain and submit followmg NOC’s (a) CFO NOC (b) Dramage NOC (c) e-waste
- management. (d) Tree Cutting / Garden NOC.
o ‘13) PP to submit survival report of exrstmg trees PP to submrt plantatron plan mcorporatmg local
natlve fruit bearmg trees o S : : :

‘nv1r0nmental parameters

PP requested for time to submzt z‘he znformatzon sought after delzbemtzons commzttee asked PP to
omply with the observations and submzt znformatzon fo the commzttee for further dzscusszon and
conszderatzon of SEAC ~ :

EhEEEE




PP had submitted application for rlor:Enwronmental clearance for total plot area of 3162 m2 FSI L
area of 8696 38 m2 Non FSI area of ]4383 13 m2 and total BUA of 23079 51 m2 .

The buzldmg conﬁguration of the proposal is as below
ng A 2B+LG+UG+1Parkmg+10 ( Max Helght 429 m)

‘The case . was dlscussed on the bas fithe documents submltted and presentatlon made by the
‘proponent. All issues relating to- env g ;nment mcludmg air, water, land, soil, ecology, bmdwersny ;
and somal aspects were. exammed The pmposal is appralsed as category 8(‘ )BZ : S

‘Durmg dlscussmn fellowmg pomts emerged. e

4) PP to: submlt debﬂs ma, agem "kti::plan 1ﬁciuding (a) debrxs required foi reﬁl‘;ng, (b) contour
p]an (c) details of site where excess debns w111 be disposed capa01ty of the. snte and NOC of

e the ahgnment of the UGT PP to submlt deta1 ls of the treatment measures preposed for
~ protecting the columns. s e o L
- 6) PP to submit energy saving calcula‘aons e e o
D PP to submit co-ordinated : : ter layout superlmposmg aﬂ env1ronmenta1 parameters .
~ 8) PP tosubmit details of UGT. ; . . e

9 ‘PP to submit water supply NOC

PP requested for. tzme to submzt the mformatzan sought; aﬁer delzberatzons commzttee asked PP fo
comply with the observalzons and submzt mformatzon to the commzttee for furtker a’zscusszon and
conszderatzan of SEAC. :

: ****** S




‘PP had subm1 ted app;slcalon for ~prior Enwronmental clearance for amendmentu;‘m“ prev:ous EC for
“total plot area of 38900 m2 F SI area of 65 876 m2 and total BUA of ]44439 m2 L ,

: The buﬂdmg conﬁguratlon of the proposal is as beiow
BulldmgA B, C, D, E and F: 3P+20 s :
Commercial and MHADA bulldmg LG+UG+15 Sl

~ Club House Gl ; S

“()ther details of:ihe project are as below
Project Cost: Rs. 270 Cr.
- No. of tenements: e
- Total water requirement: 787 CMD o ‘
: Sewage generation: 708 CMD STP Capacny 1X620 CMD 2X65 CMD 1X14 CMD
- RGarea:3087CMD L
~ No of trees proposed 90 e - :
,Parkmg area: 37869 Parkmg 2 whee]ers 2738 and 4 wheeiers = 1208
- Power requis ‘ment - Demand: 3872 kW, Connected 1oad ‘838 kw
- DG set: 3X400 KVA and 1X62.5 KVA o e
Recharge pits- 11 ;
~ Capital EMP cost durmg constructlon phase Rs. 36 Lakh
~ Capital EMP cost durir g‘;operanon phase: Rs. 590 Lakh
- O&M EMP cost. du hg operat1on phase Rs 65 Lakh

The case was d, cu edk‘on the bas1$ of the documents subrmtted and presentatlon made by the
proponent. All issues relatmg to environment, mcludlng air, water, land, soil, ecology, blodlver51ty
. and so<:1a1 aspects were exammed The proposal is appralsed as category 8(a)B2 -

. Durmg dlscussmn followmg pomts emerged
or PP to relocate UGT : away from STP.
2) PPto submlt six monthiy comphance reports

SEAC deczded to recommend the proposal for przor envzronmental CZeamnce sub]ect to PP

complymg wzth the above condltzons
* * * * *k !

 Chairman, SEAC-3




‘ p.‘rd ;4{6005 [SIA/MH/NCP/46OOS/2019 ] N : angan Phase 11” by Ms. ,

~ ‘plot area of 89637 m2 FSI area of 152515 94 m2 Non FSI area of 61344 04 m2 and total BUA of =
‘213859 98 m2. ‘ : . - o o
The case was dlscussed on the basis of the documents submrtted and presentatron made by the k

proponent. All 1ssues relatmg to environment, mcludmg air, water, land, soil, ecology, blodrversrty .
~and social aspects were examined. The proposal is apprarsed as category 8(a)Bl ‘ ‘ ~

.Commlttee 1nformed PP to use model TOR avadab]e on  the web site-of MoEF&CC in addrtron to the
upomts mentloned below for carry;ng out EIA stud;e L

- carrving “"‘out"E;A“ﬁs‘tnd s

. ,Addrtlonai terms ‘of Reference

~4) Land acqulsrtron status R& Rdetaﬂs .- s

5 Forest and erdlrf ,and eco-sensitive zones if any in thestudy area of 10 km . Any sensrtwe areas in 1mpaet L

one archaeological structures, reserved forest, noise sensitive zones etc. Clear. .

the Forest (Co er atron) Act : 1980 the erdlrfe (Protectron) Act 1972 and/or :the Enwronment

(Protection) Act, 1986, e k L

- 6) (G) High Tension wrreslf fany on the plot

7) (G) Plan showing HFL. : L e G ~

8) (G Permissions granted by State Government in tabular and chronologrcal form Comparatrve statement of
- components approved and components constructed as. per earlier EC (if apphcabie) ‘and proposed
development

9) (G) PP to submrt the detailed ‘master plan mdrcatmg already . completed construetlon and proposed
constructron PP to submit the cemﬁcate from archrtect for compieted work : L

B) Base Lme Data ~ S ; ‘ e k
k ‘1 0) B) Basehne envrronmental study for ambrent u PMm, PMZ 55 SOZ, NO & CO) water (both surface and
t ground) noise and soil as per MoEF&CC/CPCB guidelines at minimum 5 locations in the study area of 10
- km, The collectron and analysis of data shall be done by an envrronmentai laboratory duly notified under
the Environment (Protectlon) Act, 1986, or an env1ronmenta1 laboratory duly notified under the
Envrronment (Protectron) Act,1986, or an envrronmental laboratory accredited by NABL, or a laboratory of.
- aCouncil of Screntrﬁc and Industrial Research (CSIR) institution workmg in the field of environment.
1 ])(C) Detail on flora and fauna and socio-economic aspects in the study area. Detalls of tree cuttlng, tree.
transplantatron and survwal report of existing trees. : : ‘
12) (C) leely impact of the pro_)ect on the. env1ronmental parameters (ambrent air surface and ground water :
land, flora and fauna and socio-economic, etc. )
13)®) Source of water for different 1dent1ﬁed purposes with the perm1ssrons requrred from the concerned
authorities, both for surface water and the ground water (by CGWA) as the case may be Ram water
- harvesting, etc. ~ ~ : ;

required under :



3102

‘ Mmutes ofl(]()"' SEAC 3‘meetm‘ . schi du

14) (G) Socro econornrc mfrastructure detarls mcludmg publrc transport arrangements on the srte PP to‘

; ~ mention details of socio- economrc in EIA ~ o ~ ~ o

: 15) (G) PP to submrt contour ‘map. with slopes dramage pattern of the srte and surroundmg ‘area. Layout

. showmg natural water courses on site; total runoff. calculatron before and after development o

- 16)(C) PP to submrt details of exrstmg trees proposed to be. cut proposed to be transplanted along wrth tree'
survrval report ‘ . ; i : e

19) ) Topographrc details of roads and intersection of the surroundmg roads where counts are taken actual ~
geometry on ground 1o be shown wrth drmensrons L - e
k 20) (V) Traffic generatron values of 'srmrlar development to be grven by actual count by actual count as support

D) Envrronmental Impact and Management Plan: : ~
23) (B) Identrfy sources of air pollutron 1nd1cate mrt1gat10n measures to reduce A1r pollutlon/Nmse pollutlon

- where exeess debrrs wrll be drspos apacrty of the site. and NOC of plot owner. PP shall also ensure. that .
debrrs dlsposed on other plot shall not be d1sposed on another plot If to. be drsposed on another plot the
~ same shall be carrred out as per prevarhng environmental laws -

25) (B) Management of solid ‘waste and the construction & demolrtron ‘waste for the. pro;ect Vis-a-vis the Solrd
Waste Management Rules 2016 and the Constructron & Demolltlon Rules, 2016. Transport, collection,
_storage and drsposal for all types of wastes like hazardous waste, non-hazardous waste, solid waste, E—
waste, and debris/excess earth etc. ‘PP to provrde the detarled solrd waste management plan along ‘with
-marked locations on the maste plan. Desrgn details of waste processing equlpment such as OWC/brogas

k plants conﬁrmmg to the techmcal requrrements to meet the qualrty products L : ~

G 26) (B) Waste water management (treatment, reuse and disposal) for the project and also the study area. Desrgn

- of all STP’s along with BOD load, ~oXygen requirement calculations and sizing of the tanks with: respect to-

the design criteria. PP to submrt detailed calculation for the disinfection of the treated STP water; PP to
submit cross sectional drawmg of STP’s showmg dimensions and ground level; PP to provide ozonation for

- tertiary treatment. PP to mark the area required for all STP’s on ‘master layout with dimensions

; 27) ) PP to show mternal storm water drain and sewer hne arrangements up to final drsposal pomt

‘ ‘28) © Provision of mandatory RG area on virgin land and submrt the drawmg with calculatlons ensurmg
. entire mandatory RGis provrded on the plot where resrdentral burldmgs are proposed :
~ -29) (G) A detarled phase wise development plan with safety planmng where occupancy has been grven
- 30) (T) If any site specific structures such as creation of water body, alteratron of natural storm water large
- alteration of slopes, creation of ; green areas abuttmg to water bodies / natural storm water dram / rlver ete,
is involved, detailed environmental protectron approach for the same shall be provrded :

; 31)(D) Separate chapter on Renewable energy in EIA report. PP to submit terrace plan for installing solar
panels& calculations of energy saving; Energy efficient measures (LED lights, solar power, etc.) durmg
constructlon as well as during operatronal phase of the project. Report on ECBC comphance :

32) (D) Provrde details of Solar PV and Solar water heater in the specrf c format PP to carryout shadow

: analysrs for 1dentrfymg the roof- top area for provrdmg solar panels L

- 33) (B) Environmental status. report mcludmg analysis reports of all envrronmental pollutron reductron facr]rtres T
: rf any commrssroned ~




~34) (K) PP to submlt Dlsaster management plan e - ; :
‘35 ) (B) Preparatlon of site speelﬁc executable and audltabie env1ronment management plan (EMP}

. ] ) Envnronmental ,Modellmg andf additlonai Studles

- 36) B) Fugitive dust modellmg by using. local meteoroiog;cal data

3D (B) Ecological footprmt calculation using LCA approach
38)(B) Estimation of Carbon footprmt of the project.

39) B ‘Gate mass. balance anaIySIS for onmenta] parameters related to sohd/ilquld waste materlal commg ‘
] to site, waste enerated and treatm, nt and dlsposal from sxte : o : e

; ) NOCs, Undertakmgs andC 'R:' e i
40)(T) NOC’s requn‘ed a) CFO NOC b)Water supply NOC thh quanti_ \
: blodegradable waste disposal.
41) (T) Undertakmg to prowde DG set backup to ali Pollutlon Control Dev1ces Water Suppiy, Emergency
~Services: mcludmg emergency lifts, ‘ ;
42) K) PP to submit details of ¢ :ER
MoEF&CC circular dt 03 O\ . 20
executor ‘ .

. ~"fe)i~ ‘Dfainage ‘NO“C: d) an? k

aieng wjth detalls ef fund ntlliiatlon & agreement or consent of -




~ Minutesof 100" SEAC-3

, NVIror opased expansxon‘of resrdentralw :
and :commercia 1ldmg constructron at SN. 138/5 Pashan Havelr Pune for for total plot area of
36952. 40 m2, FSI area. of 90255 70 m2, Non FSI area of 90013. 86 m2 and total IUA of 180269 56
m2.

The case ‘was dlscussed on the ba51s of the doc‘ ments submxtted and presentatron made by the
proponent All 1ssues relatmg to environment, inc air, water land, soil ology, brodrversrty :
and socral aspects were exammed The proposal is appr sed as category 8(a)Bl

Committee mformed PP 10 use model TOR available on the web srte of MoEF&CC m addrtron to the :
. ‘pomts mentroned below for carrymg out EIA studres -

;Addltmnal termsof Reference for car ying

ogle map, layout map, k
Hydro-geologlcal :

‘survey report wrth graphs & data . . -
3) Land use as per the approved Master Plan of the area, Permrssron/approvals requlred from the land ownmg

: components approved and components constructed as per earlrer G L

development . L

9) (G) PP to submlt the detarled master plan 1ndlcatmg already completed constructlon and proposed
constructlon PP to submrt the certrf cate from archrtect for completed work :

‘ B) Base Lme Datad
10) (B) Baseli

k boratory accredlted by NABL ora laboratory of :
stltutron workrng inthe ﬁeld of envrronment

13) (B) Source of water for drfferent 1den ﬂed purposes w1th the permrssrons requlred from the concemeds
authorltres both for surface water and the ground water (by CGWA as the case may be Ram water
harvestmg, etc. L . o : s L




proposed pro;ect showmg the tlme per;od taken

~19) (V) Topograph'c‘detaﬂ of roads and mtersectlon of the surroundmg roads where counts are taken, actual :




: 34) (K) PP to submxt Dlsaster management p]an
35) (B) Preparatlon of site specif c, executablej

to 51te - waste generated and i 1ts trea " \ and dxsposal from 51te

F) NOCS, Undertakmgs and CER. o N
- 4{)) (T) NOC’s required: a) CFO NOC b)Water supply NOC w;th quannty ‘c) ~~DkrainagexNOC,J,d)}NOn—
biodegradable waste disposal.
; ‘41) (T) Undertaking to pmwde DG set backup to all Po!iutxon Control Dev:ces Water Supply, Emergency‘
_Services mcludmg ‘emergency . hﬁs etc. ;
o ‘42) (K) PP to submit details of CER actwmes in consu]tation with the affected peopie in the progect area as per v
MoEF&CC c:rcular dt 01.05. 2018 a]ong with detalls of fund utlhzation & agreement or consent of
executor = Lo e

e;7*****~7 o

~ Chairman




. Minutes of 100" SEAC.3 meeting scheduled on

. stx arca of 16952 64'm2 i total BUA‘ of 30875. 51 "

¢ fThe bmldmg conﬁguration of the proposa] is as below
- Wing A: P1+P2+P3+14 (Height 49.9 m)
o No of tenements 212, Shops 46 -

~ Total solid waste generat;on - 675 kg/d ;
~ OWC Capacity- 550 kg/d
Number of trees proposed 90
 RG area- 761 m2 on virgin land ; ‘
~ Power requlrement Connected ioad- 1233 5 kW Demand load 856 KVA

. DGset— I60KVA |

e 4wheeler parkmg 300\ 2Whee1er parkmg 619 Cycies -313 o
. EMP Budget capltal cost Rs 12142926/— O&M Cost Rs. 20676()0/— per year -

e ;The case was dlscussed on the basm of the documents submltted and presentatlon made by the
~_proponent. All issues relatmg to environment, including air, water, land, soil, ecology, biodlversﬁy

- a;nd soc1a1 aspects were examined The proposal is appralsed as category 8(a)B2

Durmg dlscusswn followmg pomts emerged' -
1) PP to obtain specific NOC from adjoining plot owner for laymg storm water dram L
2) PP to submit solid waste management plan. :
3) PP to submlt water supply NOC and CFO NOC

 SEAC deczded o d the proposal for. prlor enwronmental Clearance sulyect to PP

~complymg with the above condztlons
Rk




= Mmutes 0f100“’ SEAC:3 meeting scheduled on 26-27-28 December, 2019 at MITCON, Shivajinagar, Pune

‘ PP had submltted appllcatron for prlor En nmental clearance for pro;ect at Survey No 9/2+ 1041
(Plot B), Vadgaonsherr Dist. Pune for total plot area of 9933, .01 m2, FSI area of 29798.98 m2 Non

“FSI area of21608 03 m2 and total BUA 0f51407 01 m2

The bu1ldmg conﬁguratron of the proposal is as below s

Building C1: L.P+G+4 (Helght 19.52m) ‘

* Building C2: L.P+U. P +Gr.+10 (Height 37. 15 m)

: Proposed burldmg:C3 L.P. +U P +Gr+Pl+P2+ 3to 9 (Helght 36 m)

The case was d;scussed on the basis of the documents sublmtted and presentatron ‘made by the
proponent All issues relating to envrronment Jincluding air, water, land, soil, ecology, blodlversrty =
*and soc;al aspects were exammed The proposal is appralsed as category 8(a)l32 e

1. PP to submlt detarls of 1nter‘ al Storm water dram up to hnal d1sposal pomt PP

o - to submrt NOC from adjacent plot owner if the storm / sewer line is passmg through it:.
2) PPhas proposed ultrafiltration as part of STP. PP to submit details of the same. :
-3) PP to remove Alstonia Scholaris tree else ensure suitable m1t1gat1on measures to av01d

~ nuisance / allergy due to it.

. 4) PP to ensure momtormg of mdoor air quahty for prevallmg prescrlbed parameters and for L

.. BIEX
5) PP o submlt detaﬂs of energy savmg
. 0) PP to ensure adequate space for segregatlon near OWC

PP requested for tlme to comply with the observatlons made in- 179th meeting of SEIAA. The

'***** :

 Sccretary, SEAC3

d to appra1se the proposal afresh after submission of the comphance by PP. The

. Chalrman,SEAC-3 g
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pollutwn laws or the pollutzo’ | ““n‘y, can convemently anci efﬁzctweiy be "
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compliance’ from the fo




“leatmn means cases whf:re pmjeota hav thcr started the constructlon work ar
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‘project may be permissible










- ; Iearance in terms of extant EIA Noﬂﬁcatmn and shail not grant;
 or renew o 0 {Con‘ nt to Operate) uniess Enwronment Clearanee (if
; apphcahie} has o] ‘n‘obtamed ; . o

 ii. The Cent tion Control B@ard ali tate Pollutmn Contml Boards and ali,

: Umtm ’E‘emﬁ:ﬂxy B liuﬁ(m Contml Comm k kshaﬁ expedmausiy exarmne the :
‘ ‘references recei ed‘fmm pubizc and other hcdles relatmg to vm}.atmns and take
~jnecessary steps as per {11; above. ~ :

14 Thls is 1ssued thh the apprcwal of the Cﬂmyeteni Authonty

o GOkl Soade wad Daler

~ Péﬁéﬁﬂ ofe.







